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Assistance to voluntary agencies    for 
adult education 

860. SHRI RAM NARESH YADAV: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state the 
amounts allocated during the year 1991-92 to 
voluntary agencies for adult education and 
what has been the outcome thereof till slate? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI AR-JUN 
SINGH): Rs. 4,49,60,315 have been released 
to voluntary agencies under the Central 
Scheme of Assistance to Voluntary Agencies 
in Adult Education during 1991-92 (upto 25th 
November, 1991) in respect of on going 
projects of literacy/ adult education, in 
addition to grants to State Resource Centres 
and Evaluation Agencies for providing 
academic support and evaluation of adult 
education project respectively. Therefore, it 
would be too early to indicate outcome. 

Rs. 16,47,38,959 have been released under 
Total Literacy Campaigns during 1991-92 
(upto 25th November, 1991). The total 
Literary Campaigns sanctioned this year are in 
different stages of implementation. 

Preservation of birth place      of      Ahom 

princess of Assam 

861. SHRI BHADRESWAR BURA-
GOHAIN; Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to 
state; 

(a) whether Government propose to 
preserve the birth place of Joymeti Kun-wari, 
the Ahom princess of Assam; 

(b) whether Government propose to 
install a 'Statue of the princess at the site; and 

(c) whether the Archaeological Survey of 
India propose to proceed with the proposal in 
consultation with the leading (Ahom   
historians   of   Assam? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI AR-JUN 
SINGH):  (a) and (b) No, Sir. 

(c) Does not arise. 
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Ragging in Delhi University Colleges 

863. SHRI S. S. AHLUWALIA: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state; 

(a) whether it is a fact that ragging has 
been banned in the campus of the Delhi 
University;  and 

(b) if so, whether Government propose to 
ban ragging in all other Universities in the 
Country? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI AR-JUN 
SINGH): (a) Ragging in any form was banned 
under the existing Ordinance XV-B of the 
University of Delhi. The Executive Council of 
the University passed a new and detailed 
Ordinance XV-C on 5.10.91 strictly 
prohibiting ragging within the premises of all 
Colleges and , Departments of the University 
as well aft on public transport The new 
Ordinance] 

provides for stringent punishment, includ-. ing 
rustication and expulsion, for those student's  
found  guilty of ragging. 

(b) Government has drawn the attention of 
Vice-Chancellors of all Universir ties, 
Directors of UTs, Principals of Regional 
Engineering Colleges and Education 
Secretaries of all States/UTs to some recent 
incidents of ragging and requested them to take 
immediate steps to put a.. stop to this 
undesirable activity and to provide new 
students conditions in which they  feel  
welcome   and  comfortable. 

Discovery of  copper in Orissa 

864. SHRI   JAGADISH     JANI:      WiU 
the Minister of MINES be pleased to state; 

(a) whether it is a fact that Government 
have copper in some parts of Orissa; 

(b) if so, what are the details thereof; and 

(c) the steps Government have taken for 
the proper exploitation of those copper mines? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BAL-RAM 
SINGH YADAV):  (a) Yes, Sir. 

(b) The Geological Survey of India (GSI) 
have proved 1.66 million tonnes of copper ore 
with an average of 1.59 per cent copper at 
Kesharpur in Mayurbhanj district and 1.81 
million tonnes of copper ore with 1.04 per 
cent copper at Adash  in Sambalpur district of 
Orissa. 

(c) Orissa Mining Corporation, a State 
Government Undertaking, have since applied 
for grant of prospecting Licence for copper in 
these areas. 

Setting up  of charge chrome plants 

865. SHRI JAGADISH JANI: WiU the 
Minister of STEEL be pleased to state; 

(a) what is the number     of     charge 
chrome plants set up in the public sector; 

(b) what is the location of such plants in 
public sector; 


